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V. V. Sathyavarthan
vs.

Union of India

Present : Shri K. N. R. Pillai, counsel for
petitioner.

Shri Romesh Gautain, counsel for the
respondents.

Learned counsel for the petitioner submits that

the judgment of the Tribunal has since been complied

with. Hence, this petition is disposed of. Notice

discharged.

( B. N. Dhoundiyal )
Member (A)

( V. S. Malimath )
Chai rman
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